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OFFICE OF TI-IE PRINCIPAL DISTRICT é‘: -$EhS-IONS JUDGE (1-IQS): DELHI

ORDER

‘The following postings I transfers in Ministerial Cadre of Delhi District Court
Establistmient Service are hereby made in official exigency, with immediate effect:

 X' . _ _ ‘__ __ ___ ‘ ________ ___‘; _ ___ i‘__ ___ _ _ _ ___‘§1.NQ.;, Home st ec T _ from _l_ '10 l
1. 11' 511 ' _""' '“"" ""' -"— '*"_—"'\ I a_1e Peter KUJUT, W Reader In the court of 1 Reader in the court of Sh. l

SJA |_~IC:l42U9238 . Ms. Nupur Gupta, CJM , Akash Sharma, Civil Judge-02, ti
it [South-East), Sake! (Ccntral),'l'is 1-iazari Courts,

--_________ .. _ .. §fi‘3£____.._.. ....J.EE1l‘l._ H._______._ _. ,..
2. Sanjay Kumar, JA 1 Reader in the court or Sh. Reader in thc court of Ms.

‘ ‘ L'IC:86220076 ‘l Akash Shanna, Civil ‘ Nupur Gupta, CJM (South- -
J i Judge-02, (Centra1),'l‘is East), Saket Courts

_ _1-Iazari Courts, Delhi ___
3. if \iMohaniSingh, Judi. Reader in the court of U _-Reader In ?t'1?=<5tIF{Br'sh. H

l Asst. EC:99859924 Ms. Vasundhra Sahil Khurmi, Civil Judge-01. *
‘ * Chhaunkar, CJM (North- i (Centra1),'I‘is I-iazari Courts,
_____ __ . _\:/‘_t~:_st), Rohini Courts l Delhi

4. iMani§E"KI:}na.r, _ " ' Reader ifiih§EBF1TH'§h'. 7'1GE'&EFt}i the Eoiin'E:Tfi;._'—'
; SJA EC:2l l2S969 1 Sahil Khurmi, Civil i Vasundhra Chhaunkar, CJM

.1 1 Judge-01, (Central),'i'is (North-West), Rohini Courts
‘ _ W N T Hamri Courts, Delhi _______
*5. R hidcrjeet t<:u£ti£i~,'" "Reader In thecourt of Sh. “Reader ln the co_1Itioi‘_~~

\ SJA EC:23135260 Voibhav Mehta, CJM Kapil Gupta, Civil Judge - 06
(North-East), (Centrztl),'l’is I-lazari Courts,

_‘_ ___;___ _________._ _t(_erl§§_rdooma Courts Delhi __ V _ __
6. Sanjay Singh, SJA Reader In the court of Sh. Reader In the court of Sh.

EC:68328325 Kapil Gupta, Civil Judge Vaibhav Mchta, CJM (North-
- 06 [Central),'i'is llazari East), Karkardooma Courts

~ Courts, Delhi 7 7 L _ ____ ___
T“ ‘W rt;r1Tr3T<am;, M ifiicr tT1TtEF<EFi'<5fsfi." fitter In o§EEBFn of t»/T5-

SJA I3C:28920801 Deepak Kumar-ll, CJM, , SANA KHAN, Civil Judge-05.

I , -1 J—*:j t - ... ._ no to Piilhi .s_,__ ___ - 1
8. Ashwani Kumar Reader In the court of Reader In the court of Sh.

l Kaushik, Judl. Asst. Ms. s.-um KHAN, Civil Docpak Kumar-ll, cnvr, Rouse t
1 EC:97l60l73 , Judge-05, (Cent-ral),'l‘is Avenue Courts
1 _ i __ J l-iazari Courts, Delhi _ ___ ___. 7

l 9. l Manohar Lal, SJA i Reeder In the court of Sh. ‘ Reader in the court of Ms.
, EC:42224l98 Nishant Ciarg, AC.lM-02- Charan Salwan, Civil .iudgc~03
t \ cum-AC1, Rouse Avenue (Central), THC

_ _____l_¢92_fl=___.__. _;_...___ ,
l I0. Minakshi Malhotra, l Reader in the court of Ms. t Reader in the court of Sh. ii

SJA EC:59067237 Charon Snlwan, Civil Nishant Garg, ACJM-02-cum
l _ _ i Judge-O3 (Ccntra1),VI1'lrC_ iAC.|, Rouse Avenletlourts

11. Rtirihir hingh, SJA 7 \-Reeder in the court of C C "Reader In the court of Ms. W
EC18448622l M5. Tania Singh, AC.lM- Ankita Bhatia, Civil Judge

, R 02, (Cent:-al),Tis I-lazari i (North). Rohini Courts

_ 

I Rouse Avenue Courts (Central),'I‘is l-Iazari Courts. t ‘
l
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s1.fi0T' Name so EC’
12. Harvinder Kaur,

H ‘J ' From
Reader in the court of

SJA EC:S0969444 Ms. ANKITA Bil/\'l'lA.
\ Civil Judge (North),
\ Rohini Courts

‘ To__- .. _... .-..__.. .--_...l
Reader tn the court of Ms.
Tania Singh, ACJM-02.
(Central),'l‘is Hezari Courts,
Delhi

Chaudhflryt SJA
EC:95090506

F713. 7 Anju Bale C Reader Inthe court oi'Sh1 Reader in the court of Ms.
Paras Dale], ACJM-01,
(Spl. Court - MP/MLA)

I4. /tshwani Gupta,
‘ Jud]. Asst.

l 1 EC:7966968l
Divya Gupta, Civil

i l5. l Vinod Kumar
‘ Manjhi, SJA

I _., _

. Reader In the court of
Ms. Nectu Shanna.

A‘ i EC:663l 7859 ACJM-Ul, (Central),Tis
Hazari Courts, Delhi

l.}9E*'? /“'?“‘l‘E C°“L“ _ . ____..
C Reader in the court of Ms. Reader In the court of Sh. ii

J Judge-08 (Central), 'l'liC Court - MP/MLA) Rouse

l

Divya Gupta, Civil Judge-08
(Central), 'I'i-IC .

Paras Dalal. ACJM-01, (Spl.

Avenue Courts _
""ifé5<E1'thé%orsT'

YASllU KHURANA. Civil
Judge-O] (South-East), Saket
Q@"ls____ _ _ . -_._i I6. Kamla Xalxo, Judl.

Asst. EC:91329635
Reader In the court of S
YASHU Kl-IURANA.
Civil Judge-01 (South-
East), Saltet Courts

h. Reader In the court ofMs.
' Neetu Shanna, ACJM-01,

(Ccntral),'l‘is I-iazari Courts,
Delhi

17. Parvcen Kumar,
SJA EC:20I 10425

___, .l. __ ___

Mayank Mittal, ACJM

‘Li-{at/giri Cour1s,7Delhi_ __‘

‘ Sangwttn, Judi.
‘ Asst. ec=3ss3aos4

18. Puneet Kumar ‘ Reader in the court of Ms. Reader In the court of Sh.
Chitranshi Arora, Civil
Judge-03 (South-West,

J?w-=rl<fl_, _ _

“CL.

>0 Shashi Bhushan
Singh Yadav, Judi.

‘ Asst. EC:233l0832

20. Kiran Bela Guddu,
, SJA

J F.C:l7359209

l 2|. r Romanus Ekka,
Judl. Asst.
1'£C:33946096

1 Vivck Beniwal, ACJM
(South-East), Saket
Counstl..__‘.__.___ -.__. __,. .. __

- 01 (South-West),
. Dwarka Courts

Mayank Gocl, ACJM
,‘ (East), Karkardooma

Reader in the court of Sh. l, Reader in the court of Ms:

(Spl. Acts). [Ccntral},']'is

Reader ln the courtofSh. ‘Ré?=} i§i'tT1}='E5un of ___

l Reader in the court of Sh. Reader In the court of Sh.
Anl-tit Mittal, Civil Judge

Reader In the court ofSh. l Reader In the court of Ms. lshn

D Chitranshi Arora, Civil Judge-
, 03 (South-West. Dwarka

_... -._.. -. ___. _.i._ .. -_-__._-

Mayank Mittal, ACJM (Spl.
Acts), (Central),'l‘is llazari
Courts, Delhi

Ankit Mittnl, Civil Judge Ol
l (South-West], Dwarka Courts

Vivek Beniwal, ACJM (South- \
l East), Saket Courts i

Thakur. Civil Judge-03 (South-
East), Saket Courts

E2} .t Mukesh Bala, sm
1 ec=s19sons9

_o _ ___£!=P!"S 7
Reader ln the court of

‘ Ms. Isha Thakur, Civil
Judge-03 (South-East),
Sakct Courts

723. J Kulveer Kumar, JA
ECQ3998609

i Ahlniad in the counof
Sh. Vidya Prakash,
District Judge
(Commercial-02), NDD,

__ ",__ __lt>t-1c

1/‘viii
{$4. i Pravcen Kumar‘ ii JA in the 0rfiéé“1?o3i,_* P}5o|X|'r}r}1.“"”'*

‘ smut, .lA_ Admn. l3ranch~~ II .}wni=h (NDD), PHC
-7 __ _‘ (HQ5), Delhi.

l Reader In the court ofSh.
* Mayank Gocl, ACJM (East),

Karkardooma Courts
_ ._ __ __ , _ J

JA in the Officc Pool, Admn.
Branch — ll (HQS), Delhi. ‘

, _. ___-i.._ fi..,

 



il

r§i;na."t "ass. 8. ice 1 tron i To '"I
. 25. Pooja Malhotra. .lA Reader in the court of Ms. JA in I-Lstablishment of liarnily p

l

26. Rajeev. SJA i SJA in Copying Agency. Reader in the court of Ms.

l
27. t Mamtu Tanwar. JA Assistant Ahlmad in the JA in Copying Agency. R/\C(‘ ,-

1 ' EQ53310524 ! court ol'Sh.l5alwant Rui =

l 28. Jogcndei Sihgh. JJA in Copying Agency. l Assistant Ahlmad in the court l

,.+*'=S vi. r E
Jtitt

Q so» 9

l EC:38562092 Ritlka Kanszil, JMFC ' Courts (tlQs), Dwarka
(Mnhi1aCourt)-02(lia51.), l l
Kzirkarclooma Courts -

. __ ‘ t

. 1=tC=80?35564 Family calms, Ritiltu Kansal, .IMl‘C (Muhila i
t Kurkardooma Courts Count-U2 (liast). Karkardoomu l
‘ 7 . l Courts

' ‘ Bansal.Distriet.ludge-05 \
l (New Delhi), Patiala _i

Ilnusc Courts ' t

l .l:lA : R/\(j(‘ . of Slmllalwant Rai Bansal.
liciln?-2654 District .lt.idgc- 05 (New p

Delhi), Patiala llouse Courts 1

Note: Non-compliance of the orders or proceeding on leave immediately will be deemed as deliberate
insubordintnion and disciplinary proceedings shell be initiated ugai to delinquent. its per rules
without any notice 9/

1/715)
(Sunjay Garg-l)

Principal District & Sessions Judge (I lQs)
l'is llazari Courts, Delhi t 2015

Nu.F.97_(30-I)IP&TIAdmn.Il(tlQs)I2025@5':i'2" 822. Dated, Delhi the 2 2 MA
Copy tonvnrded for injorrmttion and necessttrt! action to:

-IO\Ll\-§~LrJl\)'-'

. The Principal District 84 Sessions Judges, DelhilNew Delhi.
. 'l'he 0lTtceri'Ofliccr in-Charge concemcd.
. PS to Lcl. Principal District & Sessions Judge (llQs). Delhi.
. PS to the undersigned.
. 'l'he Sr. Accounts Oflieeri Accounts Officer, Central, 'l'llC, Delhi.
. 'l'he D1305, Accounts Branches concerned, Delhi I New Delhi.
, The Branch-in-charges. Administration Branches concerned with the directions to send

‘compliance report ‘ within 5 days to this oflice conlinning the compliance ofthis transfer
order, which must include the names of the ollicials who l'ail to comply with it.

8. The Dealing Assistants, Personal File. l.AYI-IRS Seat. Central. 'l‘llC. Delhi for further
necessary action/updation as per rules.

9. The Dealing Assistant (leave), Admn. Branch concerned. l)clhilNcw Delhi
10. Th ealing Assistants. ACR Cell (l lQs), Delhi.
l l e Dealing Asst., Website Committee, 'l°llC with the directions to upload the order on the

‘Employees Corner’ (on Website).
12. For uploading on LAYL-IRS.
13. The oflicials concerned for immediate compliance. Digitally itgllcd by

§LlN| l. KU MAR
St

SUNIL
KUMAR IMMA
SHARMA l’Z.‘>‘i.§‘Z’.’<ll*=?
(Sunil Kumar sl'll1l'l'l1l1)

District Judge I Ol'licer~in-charge,
Administration Branch -ll (I |Qs)

Tis llantri Courts, Delhi.


